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HARYANA STATE POLLUTION CONTROL
BOARD

Regional Officer HSPCB , SCO 13 P, 2nd floor,Sec
17 Urban Estate,Kurukshetra Email-

hspcbrokkr@gmail.com
 E-mail: hspcb@hry.nic.in

                                                                                    

 
 To.
                M/s :The Shahabad Co operative Sugar Mills Limited
                Village Jandheri Tehsil Shahabad District Kurukshetra

                                                                                    
Subject: Grant of consent to operate to M/s The Shahabad Co operative Sugar Mills Limited.
              Please refer to your application no. 17563947 received on dated 2021-11-03 in
regional office Kurukshetra.With reference to your above application for consent to
operate,M/s The Shahabad Co operative Sugar Mills Limited is here by granted consent as per
following specification/Terms and conditions.

                                                                                    

No. HSPCB/Consent/ : 313106521KURCTO17563947 Dated:07/12/2021

Consent Under  BOTH

Period of consent  04/12/2021 - 30/09/2024

Industry Type  Distillery ( molasses / grain /  yeast based)

Category  RED

Investment(In Lakh)  8971.6201

Total Land Area(Sq.
meter)

 907682.0

Total Builtup Area(Sq.
meter)

 522720.0

Quantity of effluent

1.	Trade  590.0 KL/Day

2.	Domestic  2.5 KL/Day

Number of outlets  2.0

Mode of discharge

1.	Domestic  Recycling/Reuse in the Manufacturing Process

2.	Trade  Recycling/Reuse in the Manufacturing Process

Domestic Effluent Parameters

1. BOD 30 mg/l

2. COD 250 mg/l

3. TSS 100 mg/l

4. pH Min 5.5 mg/l

5. pH Max 9.0 mg/l

6. Oil & Grease 10.0 mg/l

Trade Effluent Parameters

1. BOD 30 mg/l

2. COD 250 mg/l

3. TSS 100 mg/l
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Regional Officer,  Kurukshetra

Haryana State Pollution Control Board.

Terms and conditions 
                                                                                    

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.
2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.
3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent. 
4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application. 
5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.
6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.  

4. pH Min 5.5 mg/l

5. pH Max 9.0 mg/l

6. Oil & Grease 10.0 mg/l

Number of stacks  1

Height of stack

1. Boiler Stack 55 Meters

Emission parameters

1. SPM 150 mg/m3

Product Details

1. Ethanol 60 Kilo liters/Day

2. Co Generation Power
Plant

2.5 Megawatt

Capacity of boiler

1. incineration Boiler 20 Ton/hr

Type of Furnace

1. NA

Type of Fuel

1. Bagasse 257 MT/day

Raw Material Details

Molasses 300 Metric Tonnes/Day



7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.  
8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time. 
9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.  
10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc. 
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.  
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.  
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.  
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.  
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit. 
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.  

Specific Conditions :
                                                                                    

 1. That unit will not discharge any kind of treated trade effluent and reuse 100 % treated
effluent again into the manufacturing process.
2. That the unit will run and maintain the ETP & APCM efficiently and regularly.
3. That the unit will run and maintain the PTZ camera installed at inlet & outlet of ETP
efficiently and regularly and also ensure its connectivity to the server of the Board.
4. That the unit will install the online monitoring device on the stack and its connectivity to the
server of HSPCB as well as CPCB
5. The unit will maintain the logbook for ETP & APCM regularly.
6. That the unit will obtain all the necessary permissions/ PLI from the concerned departments,
if applicable.
7. That the unit will submit the six-monthly compliance report of environment clearance
conditions to the Board.
8. That the unit will dispose of the used oil/ spent oil through registered recycler by HSPCB.
9. That the unit will apply for renewal of consent to operate before 90 days from the expiry of
this CTO.
10. That the unit will comply the order/ direction issued by the Hon’ble Supreme Court of
India, Punjab & Haryana High Court, NGT, Environment Court or any other court.
11. That the unit will comply with the all the Rules/ Regulations/ Acts/ Notification issued by



CPCB/ HSPCB and MOEF&CC.
12. That the unit will submit the analysis report of ETP & APCM & noise report of DG set
within three months.
13. In case, any violations is found at any stage, then this CTO, so granted, shall be revoked
without giving show cause notice.
14. That the unit will apply separate application for authorization under HWOM Rules, 2016.
15.Unit will deposit balance fees, if found due, at any stage in future.

 

Regional Officer, Kurukshetra

Haryana State Pollution Control Board.
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HARYANA STATE POLLUTION CONTROL
BOARD

Regional office,Kurukshetra,Near the Orion
Banquet, Naraingarh Road,baldev nagar,

Ambala.Email:-hspcbrokkr@gmail.com
 E-mail: hspcb@hry.nic.in

                                                                                    

 
 To.
                M/s :The Shahabad Coop Sugar Mills Ltd
                Ladwa Road, Shahabad (M)

                                                                                    
Subject: Grant of consent to operate to M/s The Shahabad Coop Sugar Mills Ltd.
              Please refer to your application no. 16558978 received on dated 2021-10-01 in
regional office Kurukshetra.With reference to your above application for consent to
operate,M/s The Shahabad Coop Sugar Mills Ltd is here by granted consent as per following
specification/Terms and conditions.

                                                                                    

No. HSPCB/Consent/ : 313093921KURCTO16558978 Dated:09/11/2021

Consent Under  BOTH

Period of consent  09/11/2021 - 30/09/2024

Industry Type  Sugar ( excluding Khandsari)

Category  RED

Investment(In Lakh)  5680.6401

Total Land Area(Sq.
meter)

 445154.0

Total Builtup Area(Sq.
meter)

 242811.0

Quantity of effluent

1.	Trade  295.0 KL/Day

2.	Domestic  30.0 KL/Day

Number of outlets  2.0

Mode of discharge

1.	Domestic  PHED sewer leading to 11.5 MLD STP

2.	Trade  on land for irrigation

Domestic Effluent Parameters

1. BOD 30 mg/l

2. COD 250 mg/l

3. TSS 100 mg/l

4. pH min 5.5 mg/l

5. pH max 9.0 mg/l

6. Oil and Grease 10 mg/l

Trade Effluent Parameters

1. BOD 30 mg/l

2. TSS 100 mg/l

3. pH min 5.5 mg/l
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Regional Officer,  Kurukshetra

Haryana State Pollution Control Board.

Terms and conditions 
                                                                                    

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.
2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.
3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent. 
4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application. 
5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.
6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.  

4. pH max 9.0 mg/l

5. Oil and Grease 10 mg/l

Number of stacks  1

Height of stack

1. Boiler Stack 65 Meter

Emission parameters

1. SPM 150 mg/m3

Product Details

1. White Sugar 500 Metric Tonnes/day

Capacity of boiler

1. Boiler 125 Ton/hr

Type of Furnace

1. NA

Type of Fuel

1. Bagasse 1292

2. Diesel 0.1 KL/day

Raw Material Details

Sugar Cane 5000 Metric Tonnes/Day



7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.  
8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time. 
9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.  
10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc. 
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.  
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.  
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.  
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.  
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit. 
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.  

Specific Conditions :
                                                                                    

 1. That the unit will not discharge any kind of effluent without treatment. 2. That the unit will
comply the order/ direction issued by the Hon’ble Supreme Court of India, Punjab & Haryana
High Court, NGT, Environment Court or any other court. 3. That the unit will apply for
renewal of consent to operate before 90 days from the expiry of this CTO. 4. That the unit will
comply with the all the Rules/ Regulations/ Acts/ Notification issued by CPCB/ HSPCB and
MOEF&CC. 5. In case, any violations is found at any stage, then this CTO, so granted, shall be
revoked without giving show cause notice. 6. That the unit will not operate the unit in absence
of OCEMS at second ETP and will install flow meter with totalizer at ETP Inlet of Both and
(will maintain the data for the same) before crushing season, 2021. 7. That the unit will run and
maintain the ETP-1, ETP-2 & ESP. 8. That the unit will run and maintain the OCEMS
provided under Water & Air. 9. That unit will established the laboratory at ETP before
crushing seasons, 2021. 10. That the unit will maintain the logbook of treated effluent from
both ETP. 11. That the unit will installed piezometer as per CPCB norms in the factory
premises. 12. That the unit will maintain all the flow meter and get it calibrated from time to
time & maintain the separate record for water consumption for domestic & industrial purpose.
13. That the unit will construct the RCC impermeable tank for the storage of treated water from
the Both ETP plant before crushing seasons, 2021 and will maintain logbook for the same. 15.
That the unit will not store the treated water from Both the ETP plant in the Kachha lagoons



and will store the same in the Pucca pits. 16. The unit will comply-with all the shortcomings
which resulted in the closure of the unit before the crushing season, 2021. 

 

Regional Officer, Kurukshetra

Haryana State Pollution Control Board.
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INSPECTION REPORT OF SUGAR MILLS DURING CRUSHING SEASON 

(2021-2022) TO VERIFY THE STATUS OF IMPLEMENTATION OF 

CHARTER FOR WATER CONSERVATION AND COMPLIANCE 

VERIFICATION OF DISCHARGE STANDARDS 
 

1. GENERAL INFORMATION                  Date of Inspection: 02-Feb-2022 

1 Unit code Y-1665 

2 
Name of the unit with 

complete postal address 

The Shahabad Co-operative Sugar Mills Ltd, Ladwa 

Road Shahabad (M) Kurukshetra.  

3  Name of Contact person Designation Contact No & E- mail 

 Mr. Deepak Kumar Goel 
Mfg. consultant/ Chief 

chemist 

Contact No: 9466114101 

E- mail:  

scsmsbd@gmail.com, 

scsmsbd1@gmail.com, 

 Mr. Sachin Rana ETP incharge 

Contact No: 7620884479 

E- mail: 

scsmsbd@gmail.com, 

scsmsbd1@gmail.com, 

4 

Spatial Co-ordinates 

Latitude and longitude (in 

Decimal format only) 

Latitude: 30.14974317 

 

Longitude: 76.89449156 

5 Year of commissioning 1984 

6 

Standalone/ integrated  

(With co-generation)  

Sugar/ sugar refinery 

5000 TCD Sugar Mills with 24 MW Co-gen Plant 

 

7 Co-generation capacity, MW 24 MW 

8 
License capacity of sugar Mill 

(TCD) 
5000 TCD 

9 
Average actual crush rate 

(TCD) 

3932 TCD- (including stoppages) 

5060 TCD- (Previous day) 

Refer Annexure-VII 

10 
Attached Distillery capacity, 

KLPD 
60 KLPD  

11 
Quantity of Juice/Syrup/BH 

diversion to distillery, MT/day 
Distillery is in commissioning stage  

12 

Consent status& its Validity 

with date 

(Expired/Applied for 

renewal/First time applied/Never 

applied) 

a. Air Consent 

 

 

 

 

 

 

As per reference no. HSPCB/consent/:313093921 

KUR CTO 16558978 dated 09.11.2021 valid up to 

30.09.2024 

Refer Annexure-II 
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b. Water consent 

 

 

 

 

 

c. Hazardous Waste 

Authorization 

 

As per reference no. HSPCB/consent/:313093921 

KUR CTO 16558978 dated 09.11.2021 valid up to 

30.09.2024 

Refer Annexure-II 

 

As per reference no: 313106521 KURHWMSCN 

17936309 dated 30.11.2021 

Refer Annexure-III 

13 

NOC from CGWA & its 

Validity with date 

(Expired/Applied for 

renewal/First time applied/Never 

applied) 

NOC no; HWRA/NOC/ IND/N/2021/143 dated 

09.11.2021 valid up to 09.11.2022 

Refer Annexure-IV 

 

 

2. OPERATIONAL STATUS 

S. 

N

o. 

Particulars  

1 Start period of crushing season 18.11.2021 

2 No. of operational days at the time of inspection 75 days 

3 

Operational status during visit (operational/ closed/ 

temporary closed/ permanent closed)  

If non-operational: 

a. Self-closed then collect copy of unit shut down letter duly 

certified by regional officer of concerned SPCB. 

b. Closure notice by CPCB or SPCB then collect copy of 

notice and copy of unit shut down letter duly certified by 

regional officer of concerned SPCB. 

c. Any other reason, then specify and attach supporting 

documents 

Operational 

4 

Sources of fresh water  

a. Bore well/Tube well/ Any other & its No’s 
Tube well  

Total 2 Nos 

b. Flow meter Installation at wells (Yes/No)-Yes  

Magnetic type Flow 

meter with totalizer is 

installed for both tube 

wells 

c. Reading of Flow Meter during visit  7204 m³ 

d. Any Logbook maintained (Yes/No), if yes, attach. 
Yes 

Refer Annexure-VI 

e. Quantity of water withdrawal (KLD) 
1071 KLD- Average 

909 KLD- 



3 
 

(Previous day) 

5 

Fresh water consumption (KLD)- Average 

a. Sugar plant: (Process plant) 

i. Cleaning washing and machinery cooling make-up 

ii. Spray pond/PCT make-up  

iii. Any other, such as Cleaning and human requirements 

including lab requirements 

 109 M³ 

Used cold UGR water 

and hot water used 

after cooling treatment 

in makeup water of 

Cold UGR 

Used cold UGR water             

Total Sugar unit (Utility Section)  

b. Co-generation/Boiler section: 

      i.  WTP –boiler make-up, regeneration, backwash, reject 

          etc.  

     ii.  Cooling tower make-up 

     iii. Wet Scrubber make-up 

     iii. Any other, such as ash quenching  

 

350 M³/day 

 

300 M³/day 

N.A 

N.A (used cold UGR 

water) 

Total co-generation unit 650 m3/day 

Total Industrial 759 m3/day 

c.  Residential, etc. 291 m3/day  

d. Total fresh water Consumption (KLD) 1050 

e. Log book maintained (Yes/ No) If any, details to be collected 
Yes 

Refer Annexure-IX 

6 Specific water consumption, L/t of cane 200 

7 

Details of Hot & Cold-water recycling system (Yes/No.) Number Capacity 

a.  Details of Hot water UGR. 01 N. A 

b. Cold water UGR and cooling towers 01 2400 m3 

c. Hot water- Location of flow meter & its Installation 

(Yes/No)-  

Flow 

meter 

reading 

Quantity 

of water 

(KLD) 

1. Imbibition water at mills (Yes/No)-Yes  1666 m³ 48 

2. Filter cake wash water at rotary vacuum filter (Yes/No)-

Yes  
205 m3 8.5 

3. Sugar melting, pan boiling, molasses conditioning 

(Yes/No)-Yes  
782 m3 32 

4. Wash water at Centrifugal (Yes/No)-Yes   303 m3  13 

5. Wet Scrubber make-up (Yes/No) N. A N. A 

6. Boiler make-up in case of low-pressure boiler (Yes/No) N. A N. A 

d. Cold water -Location of flow meter & its Installation. N. A N. A 

1. Power turbine cooling (Yes/No)-No Recycle N. A 

2. Mills, fibrizer bearing, pumps cooling (Yes/No)-No  Recycle N. A 

3. Wet scrubber make-up (Yes/No) N. A N. A 
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4. Cooling tower of co-generation make-up (Yes/No)-Yes  
300 

m3/day 
NA 

5. SO2 gas cooling (Yes/No)-No Recycle NA 

6. B and C massecuite cooling (Yes/No)-No  Recycle NA 

7. Final molasses cooling (Yes/No) N. A. NA 

8. Others (Yes/No) No NA 

8 

Waste water (Influent) generation (KLD) 

a. Process cooling tower /spray pond over flow (for double       

sulphitation) (SRS Outlet) 

Flow meter is 

installed 

300 m3/day 

b. Mills, boiling house, D.M./ R.O. Plant boilers etc. 
Data is not 

maintained 

c. Soda/Acid boiling water (Hazardous) 200 m3/day 

d. Co-generation   00 

e. Brine solution reject after regeneration. (For refine sugar) N. A 

f. IER wash water generation. N. A 

g. Brine reject from brine recovery system N. A 

h. Reject acid after regeneration of IER column. N. A 

h. Common / total influent generation.        759 M³ per day 

9 Waste water (Effluent) discharge, KLD 

680.00 

(Treated water used in 

irrigation purpose)  

10 Specific effluent discharge, L/t of cane 172.93 

11 Treated effluent used from lagoon for irrigation, KLD 500 m3/day 

12 

Spray pond /PCT overflow 

Flow 

meter 

reading 

Quantity 

of water 

(KLD) 

a. Flow meter Installation (Yes/No) Yes 300 

b. Provision of separate spray pond overflow treatment 

(Yes/No)-No  

No 

(Treated in ETP) 

c. Brief description of spray pond over flow treatment 

process (mention technology as per charter)  

1. Separate treatment of spray pond overflow through 

micro settlers followed by secondary aerobic treatment. 

2. Combined treatment of entire effluent through micro 

settlers after removal of Oil & grease followed by 

secondary aerobic treatment. 

3. Spray pond overflow treatment using anaerobic filters 

followed by secondary aerobic treatment. 

4. Combined treatment of entire effluent using anaerobic 

filters followed by secondary aerobic treatment. 

 

Spray pond water 

treated through ETP. 

 

 

Yes  

 

 

No  

 

No  
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13 
Details of tube cleaning method adopted (chemical/ hydrojet/ 

any other appropriate method if any), provide details 
Chemical, mechanical 

14 

Availability of Hazardous tank to collect wash water 

generated during chemical/Mechanical cleaning of 

evaporator tubes. (Yes/No), if Yes give Details.  

Yes 

15 

Condensate polishing system adopted by the factory (for boilers 

>45 kg/cm2 steam pressure) (Yes/No)-No   
No 

If yes, then provide the details of condensate polishing system No 

Quantity of excess condensate used as fresh water, KLD 

N.A 

Hot water used after 

cooling in Cold water 

UGR as makeup 

water 

16 
Construction of small pits with smooth inner surface with 

ceramic tiles in the centrifugal section. (Yes/No), give details 
Yes  

17 Mixing arrangement in equalization tank (Yes/No) Yes  

18 
Type of aeration in aeration tank 

Diffused/ surface/ any other 

ETP – I diffused and 

surface aeration, 

 ETP – II diffused and 

surface aeration  

19 Tertiary treatment (Yes/No), give Details 

Yes MGF & ACF 

installed & found 

working on both ETP  

20 Schematic diagram of ETP (flow chart to be collected)  
Yes 

Refer Annexure-X  

21 Rain water harvesting system adopted (Yes/No) Yes  

22 Treatment capacity of ETP (KLD) 

1. ETP Plant-I: 1250 

M³/ day 

2. ETP Plant-II: 1250 

M³/ day 

 Unit with sizes/capacity 

Retention 

Time/Cont

act Time 

(Mentione

d in CPCB 

charter) 

As per 

Industr

y 

(For 

each 

indusial 

ETP) 

 

 1. Bar screen Chamber, L x W x H = ------m3 30 minutes NA 

 
2. Oil & grease tank, L x W x H = 3.5 m3   0.5-meter x 3.50 m 

x 2 meter 
45 minutes 13 min  

 
3. Equalization tank with aeration, L x W x H 7 x 7 x 3.50 m 

= 170 m3 
6 hrs 10 hr 
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 4. Primary Clarifier, 10 m dia. X 4.50 m= 353 m3 5-6 hrs 22 hr 

 5. Aeration tank- L x W x H = 23  m x 23 m x 3.82  m = 2196 24-28 hrs 17.5 

 6. Secondary Clarifier-10.19 m dia. x 4.77 m ht.= 390 m3 7-8 hrs 24 hr 

 
7. Sand/multi grade filter, 2 m dia. x 2 m ht. 

Design basis: Surface loading rate- 12 m3/m2/Hr. 
- - 

 
8. Activated carbon filter, 2 m dia. x 2 m ht. 

Design basis: Surface loading rate- 12 m3/m2/Hr. 
- - 

 9. Sludge drying bed,20 m x 20 m x 1.5 m = 600 m3 - - 

 10. Centrifuge No 

23 Any further treatment after ETP (Yes/No) No 

24 Brief processing details (flow chart)  Refer Annexure-VIII 

25 ETP Analysis (Performance Parameters)                              

26 As per Record-Logbook                                                                       

27 

Sample 

Analysis 

Effluent 

flow 

rate                 

(m3/hr.) 

Sulphur/ 

Sulphate 

(mg/L) 

pH 
COD 

(mg/L) 

BOD      

(mg/L) 

TSS    

(mg/L) 

TDS 

(mg/L) 

O 

& 

G 

MLSS 

(mg/L) 

ETP-1 

Inlet 
20 - 6.5 3920 - - - - - 

ETP-1 

Outlet 
17 - 7.6 120 6.8 14.5 - 0.1 350 

ETP-2 

Inlet 
NA NA NA NA NA NA NA NA NA 

ETP-2 

Outlet 
14.13  7.8 53.7 7.6 8.20 - - - 

ETP- 1 

Aeration 

tank  

NA  NA  7.6 2160 NA  NA  NA  NA  NA  

ETP- 2 

Aeration 

tank  

NA NA NA NA NA NA NA NA NA 

SRS Inlet NA  NA  7.5 1120 NA  NA  NA  NA  NA  

SRS 

outlet 
NA  NA  7.5 120 NA  NA  NA  NA  NA  

Lagoon NA  NA  NA NA NA  NA  NA  NA  NA  
 

28 As per sample taken during the visit 

29 
Sample 

Analysis 

Efflue

nt 

flow 

rate                 

(m3/h

r.) 

Sulphu

r/ 

Sulpha

te 

(mg/L) 

pH 

COD 

(mg/

L) 

BOD      

(mg/

L) 

TSS    

(mg/

L) 

TDS 

(mg/

L) 

O 

& 

G 

MLSS/MLV

SS 

(mg/L) 
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ETP-1 

Inlet 
18 384.9 

4.8

9 
4600 1150 426 2016 

15

.6 
NA 

ETP-2 

Inlet 
NA 314.8 

6.9

4 
3850 968 349 1009 

23

.4 
 

ETP-1 

Outlet 
20 144.5 

7.4

5 
244 42 94 796 

3.

2 
NA 

ETP-2 

Outlet 
NA 145.2 

7.4

2 
204 26 88 803 

2.

0 
NA 

ETP-1 

Aeration 

tank 

NA NA NA NA NA NA NA 
N

A 
2451/1864 

ETP-2 

Aeration 

tank 

NA NA NA NA NA NA NA 
N

A 
3897/2914 

SRS Inlet NA NA NA NA NA NA NA 
N

A 
NA 

SRS 

Outlet 
NA NA NA NA NA NA NA 

N

A 
NA 

Lagoon NA 122.2 
7.3

3 
134 23 65 719 

1.

5 
NA 

OCEMS 17 NA 
8.2

8 
65 6.8 14.5 NA 

N

A 
NA 

Additional parameters for GPIs located in Yamuna main stem states; 

Sr. 

No. 
Parameters 

ETP Inlet 1/2 

(mg/L) 

ETP Outlet 1/2 

(mg/L) 

1 Ammonical Nitrogen  55.2/44.9 10.4/11.3 

2 Nitrate 78.5/43.5 7.4/6.8 

3 Phosphate NA NA 

4 Surfactant (MBAS assay) NA NA 

Refer Annexure-XVI for analysis report along with Form-1 
 

 

30 Number of Piezometric wells available in the unit premises:  1 no. 

31 

Groundwater Analysis Report- Quality of Groundwater is compared with Bureau of 

Indian Standard (BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS 

10500: 2012. 

Yea

r of 

Dug 

Depth 

(meter

) 

Colou

r 
pH 

Total 

Alkalinit

y 

Total 

Hardnes

s 

CO

D 

TD

S 
Cl- F- 

NO

3 

SO

4 

Permissible 

Limit 
15 

6.5

-

8.5 

600 600 - 
200

0 

100

0 
1.5 45 400 

Tested results  

Borewell-1 
BDL 

6.7

9 
102 112 ND 433 

128.

9 
ND 2.4 

12.

6 
 

 

Groundwater Analysis Report- Quality of Groundwater is compared with Bureau of 

Indian Standard (BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS 

10500: 2012. 
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Sample Parameters (all values are in mg/l) 

 As Cd Cr 
C

u 
Fe Pb 

M

n 
Hg Ni 

Z

n 

S

b 

C

o 
Se V 

Permissib

le Limit 

0.0

5 

0.00

3 

0.0

5 

1.

5 

0.

3 

0.0

1 

0.

3 

0.00

1 

0.0

2 

1

5 
- - 

0.0

1 
 

BW-1 ND ND ND 
N

D 
0.2

6 

ND ND ND ND 
N

D 
N

D 
N

D 
ND 

N

D 

Refer Annexure-XVI for analysis report along with Form-1  

32 

Recipient Drain’s Analysis Report- Quality of discharged effluent (for all parameters as 

notified under Environment (Protection) Rules, 1986. 

Sampling location 

Parameters (all values are in mg/L except Clour & pH) 

Colour pH BOD COD TSS TDS Cl- NO3 
NH3-

N 

Up Stream NA 

Down Stream NA 

Additional parameters for recipient drain in Yamuna main stem states; 

Sr. 

No. 
Parameters Upstream (mg/L) Downstream (mg/L) 

1 Ammonia NA NA 

2 Ammonium Nitrate NA NA 

3 Phosphate NA NA 

4 Surfactant (MBAS assay) NA NA 

Status (Comply/Non-comply):  

33 Storage of treated Effluent 

 

a. No. & size of lagoons 4700 m³ - 01 no 

b. Retention time  10 days 

c. Lagoon type- permeable/impermeable  Permeable lagoon  

34 Sludge Handling Process (Yes/No), gives details.              

 

a. Sludge Digestion Method  NA 

b. Sludge Drying Process 

04 Nos of sludge 

drying Beds 

constructed having 

capacity of 237.30 M³ 

at each ETP  

c. Final Disposal of Sludge  
Use in agriculture as 

manure  

d.  Whether mechanical sludge handling system installed (yes/ No)  No  

35 
Any Hazardous Substances (Yes/No), if yes, give details. 

(Quantity & way of Disposal) 

Yes  

Sale to authorised 

vendor approved by 

HSPCB for recycling.  
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36 Manpower employed for ETP operation & maintenance. 

Environment 

Manager- no  

Lab Chemist- 01 

Operator- 03 

Helper- 02 

37 Details of irrigation system & treated effluent used quantity Refer Annexure- 

 1. Own land area for irrigation (Yes/No), Yes 26 acres 

 2. Farmer land area and their agreement. (Yes/No),   No 

 3. Net effluent generation left for Irrigation (KLD) 
No record 

maintained  

 4. Flow meter to measure amount of water used for irrigation. No  

 5. Distance of land Area from the Unit (Km) 0.5 km 

 6. Total Available Area (Hectare) 9.71 Hectare 

 
7. Soil Texture of land (Sandy, Sandy loam, Loam, Clay loam, 

Clay) 
Sandy loam 

 8. Crop area under effluent application 
Sugarcane and 

seasonal crop, Parks, 

38 Cleaning mechanism at Mills and factory floor Wet cleaning 

39 
Colour coding of pipelines for water distribution network 

(Yes/No) 
No  

40 Mode of disposal (route to reach Ganga) 

Markanda river is 

passing from the sugar 

mill about 3 km. No 

any drain to reach 

river as total treated 

effluent is being used 

for irrigation purpose. 

 
Sewage management section: 

41 
Quantity of sewage generated 

(KLD) 
No STP is installed by sugar mill  

42 STP status 
Installed (Yes/No): No  

Operational (Yes/No): NA  

43 

Flow meter/ v-notch installed at 

inlet of STP  

Yes/No: No  

Type: mechanical/digital/electromagnetic etc. 

Calibration details:   

Instantaneous Reading:………………m3/hr 

Totalizer Reading: ………………………….. m3 

Logbook maintained: Yes/No (if yes, last three 

months logbook data should be collected) 

44 

Flow meter/ v-notch installed at 

outlet of STP  

Yes/No  

Type: mechanical/digital/electromagnetic etc. 

Calibration details:   
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Instantaneous Reading:……………………m3/hr 

Totalizer Reading: ………………………….. m3 

Logbook maintained: Yes/No (if yes, last three 

months logbook data should be collected) 

45 

Quantity of treated sewage 

(KLD) (To be calculated from 

STP inlet logbook) 

NA 

46 

 

Quantity of recycled treated 

sewage (KLD) (Total of last 

three months) 

In production Others 

NA NA 

47 

 

Quantity of treated sewage 

discharged (KLD) (To be 

calculated from ETP outlet 

logbook)- 

NA 

48 Mode of discharge 
Open channel/ Underground pipeline/ Surface 

pipeline 

49 Discharge in Drain (name)/river (name)/ land 

50 

Characteristics of Sewage 

Parameter STP inlet STP outlet 
Discharge Norms 

(as per consent) 

Compliance 

Status 

pH NA NA NA NA 

BOD (mg/l) NA NA NA NA 

COD (mg/l) NA NA NA NA 

TSS (mg/l) NA NA NA NA 

TDS (mg/l) NA NA NA NA 

Colour (PCU) NA NA NA NA 
 

51 
Overall Compliance Status: 

Complying/non-complying 

As per analysis report ETP is complying. 

However, non-complying in case of stored 

effluent in multiple lagoons   

 

3. OBSERVATIONS  

1. The consented and installed crushing capacity of the sugar mill is 5000 TCD. During 

the inspection the unit cane crushing rate was 5600 TCD and effluent discharge is 604. 

80 KLD. 

2. Unit has prepared an ETP adequacy report. However, recommendations of the adequacy 

report are not implemented. Unit is utilizing 112% of installed crushing and generating 

excess effluent. It is also observed that installed ETP is inadequate for treatment of 

effluent generated at 5600 TCD crushing rate. 
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3. Unit has not installed CPU for treatment of excess condensate. However, a unit has 

installed a spray pond. The spray pond excess water is laying on the open ground in the 

factory premise. 

4. Unit has constructed sludge drying beds in RCC, it was observed that the bottom of this 

sludge drying bed is not in RCC which is resulting in effluent percolation and leading 

to ground water contaminations. 

5. There are multiple pipeline interconnections along with a pumping system. However, 

no current flow is observed during the inspection. 

6. Unit has made provision to pass/or recharge effluent into ground through sludge drying 

bed near sugar processing unit as well as effluent is being charged into ground through 

rain water harvesting pits. 

7. Unit has stored untreated effluent in kaccha pits (total 4 no of kaccha pits were found 

having storage capacity of about 5,50,000 Lit. each) the effluent volume stored in these 

lagoons is about 75%, 34% 20% and 85% respectively (% volume).  

8. Ample amount of Scrape, plastic material, empty plastic drums etc. is laying in the 

entire factory premises. 

9. Main Effluent carrying channel is damaged at multiple points and effluent is 

overflowing on the ground in the factory premises before coming to ETP. 

10. Unit has not installed any treatment system for treatment of excess spray pond overflow; 

it is being treated through ETP only. 

11. Rain water harvesting and groundwater recharge ponds/pits are implemented in the 

factory premise. However, it was observed that the unit is using recharging ground with 

effluents through these pits. 

12. Compliance status w. r. t. discharge norms: Non-compliance. 

13. Any by-pass observed during visit: The bypass arrangement is observed in multiple 

locations within the factory premise. No live flow was observed during the visit. 

However, effluent is stored in the factory premises, this bypass arrangement is 

suspected to be used to discharge the process effluents into the storage lagoons. 

14. Unit has installed a 24 MW co-gen power plant which is attached with a sugar mill. 

Unit has not installed any treatment system for cooling tower overflow/ CT blowdown 

at the Co-gene power plant. 

15. Unit is withdrawing excess ground water from the borewells no R-3 principle is 

implemented which may reduce ground water extraction. 



12 
 

16. It is also observed that process effluent is laying onto the open ground in the entire 

factory premise which may result in mixing of these effluents in the rain water and 

mixed effluents is contaminating groundwater and may lead to poor quality of ground 

water. Samples for three different locations are collected during the visit. 

17. Unit has installed two no of ETP having capacity of 1250 m3/day each and both were 

operational, but it is seeming too inadequate for 5500 TCD plant.  

18. Unit has installed two ETP plants having capacity 12500 m3/day each. Unit has 

installed a magnetic type flow meter with a totalizer at ETP inlet and ETP outlet. Unit 

has also installed separate OCMS at ETP each outlet. Also, the unit has installed an 

OCEMS stack emissions monitoring device & connected to SPCB/CPCB server. 

19. Unit has not installed flow meters at respective places in the sugar processing unit to 

measure the quantity of effluent generated at point source. 

20. The treated water is stored in the lagoon which was constructed at the old ETP plant. 

Treated water   is used for irrigation purposes having a total 26 acre. 

21. It is observed that the unit is discharging effluent without any treatment within factory 

premises. 

22. The housekeeping in the overall factory premises including the Boiler, ETP area is very 

poor, process effluent, sludge, molasses, lime and other process chemicals are laying in 

the open space on the ground.  

23. The stagnant water was observed at both ETP, process plants which also include process 

effluent which is resulting in groundwater contamination. The samples were collected 

from this area for further analysis. 

24. Unit is constructed with only one RCC lagoon having capacity 4600 m3 in the factory 

premises for storage of treated effluent. 

25. Unit has a boiler having capacity of 125 TPH. Housekeeping is very poor in this area.    

26. Unit has not installed piezometric wells in the factory premises.  

27. Unit has not installed STP. 

28. Unit has not constructed leachate/or effluent collection system on floor in the sugar 

processing area. 

29. No adequate manpower is employed for the ETP operation.                                      

 

4. RECOMMENDATIONS: 

(Shall specifically indicate compliance w.r.t. observations made in above sections-3 of 

observations along with additional recommendations if any) 
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1. Unit has prepared an ETP adequacy report. However, recommendations of the adequacy 

report are not implemented. It is recommended that unit should prepared a time bound 

action plant for implementation of recommendation given into the adequacy report.  

2. Unit should install a suitable capacity of CPU for treatment of excess condensate.  

3. Unit should repair the sludge drying beds at both the ETP plants. 

4. It is also recommended unit should remove or discard multiple pipelines along with a 

pumping system from the ETP premises.  

5. Proper care should be taken for the effluent storage tanks so that there should not be 

any effluent percolation into ground  

6. Unit should discontinue rain water harvesting in the unit premises. 

7. Unit should treat stored untreated effluent from kaccha pits and treated water will be 

used for irrigation purpose.  

8. Unit should provide proper space for plastic material, empty plastic drums etc. which 

are laying in the entire factory premises. 

9. Make provision of RCC or above ground close piping system for main Effluent carrying 

channel coming to ETP. 

10. Unit should demolish all the ETP bypass arrangements. 

11. Unit should install flow meters at respective places in the sugar processing unit to 

measure the quantity of fresh water used, quantity of effluent generated at point source 

in the sugar processing area and keep recording data into the logbooks. 

12. Unit should improve housekeeping in the overall factory premises including the Boiler, 

ETP area.  

13. The stagnant water /effluent were observed at both ETP area, process plant area. The 

analysis results are as follows; 

Sr. 

No. 
Sample location 

Tested Parameter  

pH 
BOD 

(mg/l) 

COD 

(mg/l) 

TSS 

(mg/l) 

O & G 

(mg/l) 

1 
Effluent storage 

lagoon-1 
6.78 1300 5220 220 29.4 

2 
Effluent storage 

lagoon-2 
7.27 720 2880 160 22.4 

3 
Effluent storage 

lagoon-3 
7.15 715 2840 164 21.6 

4 
Effluent storage 

lagoon-4 
7.31 340 2140 150 20.8 

5 
Stagnant Effluent 

near ETP  
7.37 1250 4940 280 29.6 



14 
 

6 
Stagnant Effluent 

near treated lagoon   
7.3 1600 6360 390 40.8 

Refer Annexure-XVI 

The analysis results of above samples are resulted in violation of effluent discharge 

norms as per CPCB charter. 

14. Unit should install piezometric wells in the factory premises.  

15. Unit should also install STP. 

16. Unit should construct proper leachate/or effluent collection system on floor in the sugar 

processing area. 
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Flow meter at ETP 

 
 

Surface aeration at ETP (New ETP) 

 
 

Effluent on open ground  
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O & G Trap at ETP inlet  

 
Effluent in factroy premissses  

 
Sludge Drying Bed at ETP 
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ACF & MGF at New ETP Plant  

 
Effluent storage kaccha lagoon 

 
O & G Trap at New ETP inlet 
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Spray pond 

 
 

Flow meeter at ETP 

 
 

 

Effluent collection cum equalization tank 

 
Aeration Tank at ETP 
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Sludge drying bed 

 
 

 

Plastic and scrape material on open ground 
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Effluent sprade on open ground 

 
 

Effluent in rain waster harwesting pit 

 
Sludge, O & G and effluent on open ground 
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Aeration at old ETP 

 
 

Effluent collection Tank 

 
 

Flow meter at borewell 
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Effluent charging into the ground near ash pit 

 
Ash Pit 
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Scrape material, effluent, sludge laying in open ground 
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ANNEXURES: 

1 Daily manufacturing report (DMR)-Refer Annexure-VII  

2 
Photocopy of data recorded on log books of fresh water abstraction and consumption. - 

Refer Annexure-VI  

3 
Recorded laboratory Analysis Report of ETP operational Parameters carried out by the 

factory- Refer Annexure-XV  

4 
ETP analysis report carried out as per sample taken during the visit. - Refer Annexure-

XVI 

5 
ETP performance report, if analysis is carried out by external laboratory. - Refer 

Annexure-XV 

6 
OCEMS recorded data e.g., flow rate, pH, COD, BOD, TSS etc. sent on CPCB server 

during   the visit. - Refer Annexure-XI  

7 Spray pond over flow treatment process details- No 

8 Process details- material balance and flow diagram- Refer Annexure-VIII 

9 ETP details with flow diagram. - Refer Annexure-X  

10 Status of consents & authorization from CPCB/ SPCB- Refer Annexure-I, II & III 

11 NOC from CGWA- Refer Annexure-IV 

12 Calibration Certificate of Flow meters and OCEMS- Refer Annexure-V 

13 Form No. 1- Refer Annexure-XVI 
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INSPECTION REPORT OF SUGAR MILLS DURING CRUSHING SEASON 

(2022-2023) TO VERIFY THE STATUS OF IMPLEMENTATION OF 

CHARTER FOR WATER CONSERVATION AND COMPLIANCE 

VERIFICATION OF DISCHARGE STANDARDS 
 

1. GENERAL INFORMATION                 Date of Inspection: 16-Feb.-2023 

1 Unit code Y-1665 

2 
Name of the unit with 

complete postal address 

The Shahabad Co-operative Sugar Mills Ltd, Ladwa Road 

Shahabad (M) Kurukshetra.  

3  Name of Contact person Designation Contact No & E- mail 

 Mr. Manish Agrawal  Chief chemist 

Contact No: 9466114101 

E- mail:  scsmsbd@gmail.com, 

scsmsbd1@gmail.com 

 Mr. Sachin Rana ETP in charge 

Contact No: 7620884479 

E- mail: scsmsbd@gmail.com, 

scsmsbd1@gmail.com 

4 

Spatial Co-ordinates 

Latitude and longitude (in 

Decimal format only) 

Latitude: 30.15364900 

 

Longitude: 76.89242830 

5 Year of commissioning 1984 

6 

Standalone/ integrated 

(With co-generation) 

Sugar/ sugar refinery 

5000 TCD Sugar Mills with 24 MW Co-gen Plant 

7 
Co-generation capacity, 

MW 
24 MW 

8 
License capacity of sugar 

Mill (TCD) 
5000 TCD 

9 
Average actual crush rate 

(TCD) 

4128 TCD- (including stoppages) 

4696 TCD- (Previous day) 

Refer Annexure-VII 

10 
Attached Distillery 

capacity, KLPD 
60 KLPD (Under Commissioning)  

11 

Quantity of 

Juice/Syrup/BH diversion 

to distillery, MT/day 

Distillery is in commissioning stage  

12 

Consent status & its 

Validity with date 

(Expired/Applied for 

renewal/First time 

applied/Never applied) 

a. Air Consent 

 

 

 

 

 

 

As per reference no. HSPCB/consent/:313093921 KUR 

CTO 16558978 dated 09.11.2021 valid up to 30.09.2024 

Refer Annexure-II 

Annexure-R/6

mailto:scsmsbd@gmail.com
mailto:scsmsbd1@gmail.com
mailto:scsmsbd@gmail.com
mailto:scsmsbd1@gmail.com
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b. Water consent 

 

 

c. Hazardous Waste 

Authorization 

As per reference no. HSPCB/consent/:313093921 KUR 

CTO 16558978 dated 09.11.2021 valid up to 30.09.2024 

Refer Annexure-II 

 

As per reference no: SMS-2021/Sales/20234  

Refer Annexure-II-A 

13 

NOC from CGWA & its 

Validity with date 

(Expired/Applied for 

renewal/First time 

applied/Never applied) 

NOC no; HWRA/NOC/ IND/N/2021/143 dated 

09.11.2021 valid up to 09.11.2022 

Refer Annexure-II 

 

2. OPERATIONAL STATUS 

S. 

No

. 

Particulars  

1 Start period of crushing season 18.11.2021 

2 No. of operational days at the time of inspection 91 days 

3 

Operational status during visit (operational/ closed/ 

temporary closed/ permanent closed)  

If non-operational: 

a. Self-closed then collect copy of unit shut down letter 

duly certified by regional officer of concerned SPCB. 

b. Closure notice by CPCB or SPCB then collect copy of 

notice and copy of unit shut down letter duly certified by 

regional officer of concerned SPCB. 

c. Any other reason, then specify and attach supporting 

documents 

Operational 

4 

Sources of fresh water  

a. Bore well/Tube well/ Any other & its No’s Tube well Total 2 Nos 

b. Flow meter Installation at wells (Yes/No)-Yes  

Digital type flow meters 

with totalizer are 

installed on both tube 

wells 

c. Reading of Flow Meter during visit  
90. 90 m³/h 

778957.99 m³ 

d. Any Logbook maintained (Yes/No), if yes, attach. 
Yes 

Refer Annexure-IV 

e. Quantity of water withdrawal (KLD) 

750 KLD- Average 

996 KLD- 

(Previous day) 

5 
Fresh water consumption (KLD)- Average 

a. Sugar plant: (Process plant)  114 M³ 
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i. Cleaning washing and machinery cooling make-up 

ii. Spray pond/PCT make-up  

iii. Any other, such as Cleaning and human 

requirements including lab requirements 

Used cold UGR water 

and hot water used after 

cooling treatment in 

makeup water of Cold 

UGR 

Used cold UGR water             

Total Sugar unit (Utility Section) 360 

b. Co-generation/Boiler section: 

      i.  WTP –boiler make-up, regeneration, backwash, reject 

          etc.  

     ii.  Cooling tower make-up 

     iii. Wet Scrubber make-up 

     iii. Any other, such as ash quenching  

 

310 M³/day 

 

280 M³/day 

N.A 

N.A (used cold UGR 

water) 

Total co-generation unit 590 m3/day 

Total Industrial 950 m3/day 

c.  Residential, etc. Logbook not maintained  

d. Total fresh water Consumption (KLD) 950  

e. Log book maintained (Yes/ No) If any, details to be 

collected 

Yes  

Refer Annexure-IV 

6 Specific water consumption, L/t of cane 202.30 

7 

Details of Hot & Cold-water recycling system (Yes/No.) Number Capacity 

a.  Details of Hot water UGR. 01 N. A 

b. Cold water UGR and cooling towers 01 2400 m3 

c. Hot water- Location of flow meter & its Installation 

(Yes/No)-  

Flow 

meter 

reading 

Quantity 

of water 

(KLD) 

1. Imbibition water at mills (Yes/No)-Yes  9346 m³ 43 

2. Filter cake wash water at rotary vacuum filter 

(Yes/No)-Yes  
NA 180 m 

3. Sugar melting, pan boiling, molasses conditioning 

(Yes/No)-Yes  

NA NA 

4. Wash water at Centrifugal (Yes/No)-Yes   NA NA 

5. Wet Scrubber make-up (Yes/No) N. A N. A 

6. Boiler make-up in case of low-pressure boiler (Yes/No) N. A N. A 

d. Cold water -Location of flow meter & its Installation. N. A N. A 

1. Power turbine cooling (Yes/No)-No Recycle N. A 

2. Mills, fibrizer bearing, pumps cooling (Yes/No)-No  Recycle N. A 

3. Wet scrubber make-up (Yes/No) N. A N. A 

4. Cooling tower of co-generation make-up (Yes/No)-Yes  
260 

m3/day 
NA 

5. SO2 gas cooling (Yes/No)-No Recycle NA 
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6. B and C massecuite cooling (Yes/No)-No  Recycle NA 

7. Final molasses cooling (Yes/No) N. A. NA 

8. Others (Yes/No) No NA 

8 

Waste water (Influent) generation (KLD) 

a. Process cooling tower /spray pond over flow (for double       

sulphitation) (SRS Outlet) 

Flow meter is installed 

240 m3/day 

b. Mills, boiling house, D.M./ R.O. Plant boilers etc. Data is not maintained 

c. Soda/Acid boiling water (Hazardous) 170 m3/day 

d. Co-generation   00 

e. Brine solution reject after regeneration. (For refine sugar) N. A 

f. IER wash water generation. N. A 

g. Brine reject from brine recovery system N. A 

h. Reject acid after regeneration of IER column. N. A 

h. Common / total influent generation.        780 M³ per day 

9 Waste water (Effluent) discharge, KLD 

0 (treated water use in 

irrigation purpose & 

spray pond make up 

water) 

10 Specific effluent discharge, L/t of cane 166.00 

11 Treated effluent used from lagoon for irrigation, KLD 630 m3/day 

12 

Spray pond /PCT overflow 

Flow 

meter 

reading 

Quantity 

of water 

(KLD) 

a. Flow meter Installation (Yes/No) Yes 300 

b. Provision of separate spray pond overflow treatment 

(Yes/No)-No  

No 

(Treated in ETP) 

c. Brief description of spray pond over flow treatment 

process (mention technology as per charter)  

1. Separate treatment of spray pond overflow through 

micro settlers followed by secondary aerobic 

treatment. 

2. Combined treatment of entire effluent through micro 

settlers after removal of Oil & grease followed by 

secondary aerobic treatment. 

3. Spray pond overflow treatment using anaerobic 

filters followed by secondary aerobic treatment. 

4. Combined treatment of entire effluent using 

anaerobic filters followed by secondary aerobic 

treatment. 

 

Spray pond water treated 

through ETP. 

 

 

Yes  

 

 

No  

 

No  

 

13 
Details of tube cleaning method adopted (chemical/ hydro 

jet/ any other appropriate method if any), provide details 
Chemical, mechanical 
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14 

Availability of Hazardous tank to collect wash water 

generated during chemical/Mechanical cleaning of 

evaporator tubes. (Yes/No), if Yes give Details.  

Yes 

15 

Condensate polishing system adopted by the factory (for 

boilers >45 kg/cm2 steam pressure) (Yes/No)-No   
     No 

If yes, then provide the details of condensate polishing 

system 
No 

Quantity of excess condensate used as fresh water, KLD 

N.A 

Hot water used after 

cooling in Cold water 

UGR as makeup water 

16 

Construction of small pits with smooth inner surface with 

ceramic tiles in the centrifugal section. (Yes/No), give 

details 

Yes  

17 Mixing arrangement in equalization tank (Yes/No) Yes  

18 
Type of aeration in aeration tank 

Diffused/ surface/ any other 

ETP – I diffused and 

surface aeration, 

 ETP – II diffused and 

surface aeration  

19 Tertiary treatment (Yes/No), give Details 

Yes MGF & ACF 

installed & found 

working on both ETP  

20 Schematic diagram of ETP (flow chart to be collected)  
Yes 

Refer Annexure-VII  

21 Rain water harvesting system adopted (Yes/No) Yes  

22 Treatment capacity of ETP (KLD) 

1. ETP Plant-I: 1250 M³/ 

day 

2. ETP Plant-II: 1250 

M³/ day 

 Unit with sizes/capacity 

Retention 

Time/Contac

t Time 

(Mentioned 

in CPCB 

charter) 

As per 

Industr

y 

(For 

each 

indusial 

ETP) 

 

 1. Bar screen Chamber, L x W x H = ------m3 30 minutes NA 

 
2. Oil & grease tank, L x W x H = 3.5 m3   0.5-meter x 3.50 

m x 2 meter 
45 minutes 13 min  

 
3. Equalization tank with aeration, L x W x H 7 x 7 x 3.50 

m = 170 m3 
6 hrs 10 hr 

 4. Primary Clarifier, 10 m dia. X 4.50 m= 353 m3 5-6 hrs 22 hr 
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 5. Aeration tank- L x W x H = 23 m x 23 m x 3.82 m = 2196 24-28 hrs 17.5 

 6. Secondary Clarifier-10.19 m dia. x 4.77 m ht.= 390 m3 7-8 hrs 24 hr 

 
7. Sand/multi grade filter, 2 m dia. x 2 m ht. 

Design basis: Surface loading rate- 12 m3/m2/Hr. 
- - 

 
8. Activated carbon filter, 2 m dia. x 2 m ht. 

Design basis: Surface loading rate- 12 m3/m2/Hr. 
- - 

 9. Sludge drying bed,20 m x 20 m x 1.5 m = 600 m3 - - 

 10. Centrifuge No 

23 Any further treatment after ETP (Yes/No) No 

24 Brief processing details (flow chart)  Refer Annexure-VII 

25 ETP Analysis (Performance Parameters)                           

26 As per Record-Logbook -Refer Annexure-VII                                                                      

27 

Sample 

Analysis 

Effluent 

flow rate                 

(m3/hr.) 

Sulphur/ 

Sulphate 

(mg/L) 

pH 
COD 

(mg/L) 

BOD      

(mg/L) 

TSS    

(mg/L) 

TDS 

(mg/L) 

O 

& 

G 

MLSS 

(mg/L) 

Old ETP 

Inlet 
5.72 - 8.4 --- - - - - - 

Old ETP-

Outlet 
17 - 7.4 81.2 12.8 20.1 - ---- ----- 

New ETP 

Inlet 
16.36 NA 6.0 NA NA NA NA NA NA 

New ETP 

Outlet 
26.00  7.4 81.2 12.8 20.1 - - - 

New ETP 

Aeration 

tank  

NA  NA  7.6 2160 NA  NA  NA  NA  NA  

Old ETP 

Aeration 

tank  

NA NA NA NA NA NA NA NA NA 

SRS Inlet NA  NA  NA NA NA NA NA NA NA 

SRS 

outlet 
NA  NA  NA NA NA NA NA NA NA 

Lagoon 16.3 --- 7.1 80.3 9.2 20.1 --- --- ---- 
 

28 As per sample taken during the visit 

29 

Sample 

Analysis 

Effluen

t flow 

rate                 

(m3/hr.) 

Sulphur

/ 

Sulphat

e 

(mg/L) 

pH 

COD 

(mg/L

) 

BOD     

(mg/L

) 

TSS  

(mg/L

) 

TDS 

(mg/L

) 

O 

& 

G 

MLSS/MLVS

S 

(mg/L) 

Old ETP 

Inlet 
19.8 360 

4.6

7 
1450 460 280 1065 

24.

6 
------ 

New 

ETP 

Inlet 

18.36 360 
4.6

7 
1450 460 280 1065 

24.

6 
------ 

Old ETP 

Outlet 
16.40 38.6 

7.1

0 
248 26 38 775 2.4 --------- 
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New 

ETP 

Outlet 

26.00 31.6 
7.0

6 
180 28 40 652 2.1  

Old ETP 

Aeration 

tank 

NA NA 
7.2

0 
NA NA NA NA NA 3812/1740 

New 

ETP 

Aeration 

tank 

NA NA 
7.3

2 
NA NA NA NA NA 3400/1652 

SRS 

Inlet 
NA NA NA NA NA NA NA NA NA 

SRS 

Outlet 
NA NA NA NA NA NA NA NA NA 

Lagoon NA 41.8 
7.0

5 
245 29 52 781 4.3 NA 

New 

ETP 

OCEMS 

29.44 ---- 
7.7

1 
69.51 8.91 33.95 ---- --- ----- 

Old ETP 

OCEMS 
20.61 ---- 

8.0

2 
73.87 15.31 28.83 ----- ---- ----- 

Additional parameters for GPIs located in Yamuna main stem states; 

Sr. 

No. 
Parameters 

ETP Inlet (mg/L) 

Old ETP/New ETP 

ETP Outlet (mg/L) 

Old ETP/New ETP 

1 Ammonium Nitrate 23.4 18.1/14.5 

2 Nitrate ---- ----- 

3 Phosphate 12.6 6.2/4.9 

4 Surfactant (MBAS assay) 6.8 1.8/2.9 

Refer Annexure-XII for analysis report along with Form-1 
 

 

30 
Number of Piezometric wells available in the unit premises:  1 no. Refer Annexure- 

X 

31 

Groundwater Analysis Report- Quality of Groundwater is compared with Bureau of 

Indian Standard (BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS 

10500: 2012. 

Yea

r of 

Dug 

Depth 

(meter

) 

Colou

r 
pH 

Total 

Alkalinit

y 

Total 

Hardnes

s 

CO

D 
TDS Cl- F- 

NO

3 
SO4 

Permissible 

Limit 
15 

6.5-

8.5 
600 600 - 

200

0 
1000 1.5 45 400 

Tested results  

Borewell-1 
BDL 

7.8

6 
435 315 BDL 442 

44.9

8 

N

D 
31.4 

62.

8 
 

 

Groundwater Analysis Report- Quality of Groundwater is compared with Bureau of 

Indian Standard (BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS 

10500: 2012. 

Sample Parameters (all values are in mg/l) 

 As Cd Cr 
C

u 
Fe Pb 

M

n 
Hg Ni Zn Sb Co Se V 
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Permissibl

e Limit 

0.0

5 

0.00

3 

0.0

5 

1.

5 
0.3 

0.0

1 
0.3 

0.00

1 

0.0

2 
15 - - 

0.0

1 
 

BW-1 ND ND ND 
0.

3 

N

D 

ND 
N

D 
ND ND 

N

D 

N

D 

N

D 
ND 

N

D 

Refer Annexure-XVI for analysis report along with Form-1  

32 

Recipient Drain’s Analysis Report- Quality of discharged effluent (for all parameters 

as notified under Environment (Protection) Rules, 1986. 

Sampling location 

Parameters (all values are in mg/L except Clour & pH) 

Colour pH BOD COD TSS TDS Cl- NO3 
NH3-

N 

Up Stream NA 

Down Stream NA 

Additional parameters for recipient drain in Yamuna main stem states; 

Sr. 

No. 
Parameters Upstream (mg/L) Downstream (mg/L) 

1 Ammonia NA NA 

2 Ammonium Nitrate NA NA 

3 Phosphate NA NA 

4 Surfactant (MBAS assay) NA NA 

Status (Comply/Non-comply):  

33 Storage of treated Effluent 

 

a. No. & size of lagoons 4700 m³ - 01 no 

b. Retention time  10 days 

c. Lagoon type- permeable/impermeable  impermeable lagoon  

34 Sludge Handling Process (Yes/No), gives details.              

 

a. Sludge Digestion Method  NA 

b. Sludge Drying Process 

04 Nos of sludge drying 

Beds constructed having 

capacity of 237.30 M³ at 

each ETP  

c. Final Disposal of Sludge  
Use in agriculture as 

manure  

d.  Whether mechanical sludge handling system installed (yes/ No)  No  

35 
Any Hazardous Substances (Yes/No), if yes, give details. 

(Quantity & way of Disposal) 

Yes  

Sale to authorised 

vendor approved by 

HSPCB for recycling.  

36 Manpower employed for ETP operation & maintenance. 

Environment Manager- 

no  

Lab Chemist- 01 

Operator- 03 
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Helper- 02 

37 
Details of irrigation system & treated effluent used 

quantity 
Refer Annexure-VIII 

 1. Own land area for irrigation (Yes/No), Yes 28 acres 

 2. Farmer land area and their agreement. (Yes/No),   No 

 3. Net effluent generation left for Irrigation (KLD) No record maintained  

 4. Flow meter to measure amount of water used for irrigation. No  

 5. Distance of land Area from the Unit (Km) 0.5 km 

 6. Total Available Area (Hectare) 9.71 Hectare 

 
7. Soil Texture of land (Sandy, Sandy loam, Loam, Clay loam, 

Clay) 
Sandy loam 

 8. Crop area under effluent application 
Sugarcane and seasonal 

crop, Parks, 

38 Cleaning mechanism at Mills and factory floor Wet cleaning 

39 
Colour coding of pipelines for water distribution network 

(Yes/No) 
No  

40 Mode of disposal (route to reach Ganga) 

Markanda river is 

passing from the sugar 

mill about 3 km. No any 

drain to reach river as 

total treated effluent is 

being used for irrigation 

purpose. 

 
Sewage management section: 

41 
Quantity of sewage generated 

(KLD) 
No STP is installed by sugar mill  

42 STP status 
Installed (Yes/No): No  

Operational (Yes/No): NA  

43 

Flow meter/ v-notch installed at 

inlet of STP  

Yes/No: No  

Type: mechanical/digital/electromagnetic etc. 

Calibration details:   

Instantaneous Reading:………………m3/hr 

Totalizer Reading: ………………………….. m3 

Logbook maintained: Yes/No (if yes, last three 

months logbook data should be collected) 

44 

Flow meter/ v-notch installed at 

outlet of STP  

Yes/No  

Type: mechanical/digital/electromagnetic etc. 

Calibration details:   

Instantaneous Reading:……………………m3/hr 

Totalizer Reading: ………………………….. m3 

Logbook maintained: Yes/No (if yes, last three 

months logbook data should be collected) 
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45 

Quantity of treated sewage 

(KLD) (To be calculated from 

STP inlet logbook) 

NA 

46 

 

Quantity of recycled treated 

sewage (KLD) (Total of last 

three months) 

In production Others 

NA NA 

47 

 

Quantity of treated sewage 

discharged (KLD) (To be 

calculated from ETP outlet 

logbook)- 

NA 

48 Mode of discharge 
Open channel/ Underground pipeline/ Surface 

pipeline 

49 Discharge in Drain (name)/river (name)/ land 

50 

Characteristics of Sewage 

Parameter STP inlet STP outlet 
Discharge Norms 

(as per consent) 

Compliance 

Status 

pH NA NA NA NA 

BOD (mg/l) NA NA NA NA 

COD (mg/l) NA NA NA NA 

TSS (mg/l) NA NA NA NA 

TDS (mg/l) NA NA NA NA 

Colour (PCU) NA NA NA NA 
 

51 Overall Compliance Status: Complying/non-complying Complying 

 

3. OBSERVATIONS  
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1. Inspection was carried out with the representative of HSPCB Kurukhatra region. 

2. The consented and installed crushing capacity of the sugar mill is 5000 TCD. During the 

inspection crushing rate was 4950 TCD and effluent discharge is 700 KLD. 

3. The sugar mill is attached with 60 KLPD molasses-based distillery. Installed distillery is 

not considered in the GPI inspection yet. Team has not visited to the distillery unit. 

4. Sugar unit has prepared an ETP adequacy report. However, recommendations of the 

adequacy report are not implemented. It is also observed that installed ETP is inadequate 

for treatment of effluent generated at 5000 TCD crushing rate. 

5. Unit has not installed CPU for treatment of excess condensate. However, a unit has 

installed a spray pond. The spray pond excess water is laying on the open ground in the 

factory premise. 

6. Unit has constructed sludge drying beds in RCC, it was observed that the bottom of this 

sludge drying bed is not in RCC which is resulting in effluent percolation and leading to 

ground water contaminations. 

7. The ETP sludge, sludge from effluent carrying gutters is laying nearby area of the sugar 

mill. 

8. There are multiple pipeline interconnections along with a pumping system at ETP and 

sugar processing area. However, no current flow is observed. 

9. Main Effluent carrying channel is damaged at multiple points and effluent is overflowing 

on the ground in the factory premises before coming to ETP. 

10. Unit has not installed any treatment system for treatment of excess spray pond overflow; 

it is being treated through ETP only. 

11. Compliance status w. r. t. discharge norms: Compliance. 

12. Any by-pass observed during visit: The bypass arrangement is observed in multiple 

locations within the factory premise. No live flow was observed during the visit. 

13. Unit has installed a 24 MW co-gen power plant which is attached with a sugar mill. Unit 

has not installed any treatment system for cooling tower overflow/ CT blowdown at the 

Co-gene power plant. 

14. It is also observed that housekeeping is very poor in the processing area, process effluent 

is laying onto the open ground in the entire factory premise which may result in mixing 

of these effluents in the rain water and mixed effluents is contaminating groundwater and 

may lead to poor quality of ground water. 
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15. Unit has installed two no of ETP having capacity of 1250 m3/day each and both were 

operational, but it is seeming too inadequate for 5000 TCD plant. Need to upgrade the 

installed ETP. 

16. Unit has installed a digital type flow meter with a totalizer at ETP inlet and ETP outlet. 

Unit has also installed separate OCMS at each ETP outlet. Also, the unit has installed an 

OCEMS stack emissions monitoring device & connected to SPCB/CPCB server. 

17. Unit has not installed flow meters at respective places in the sugar processing unit to 

measure the quantity of effluent generated at point source. 

18. The treated water is stored in the lagoon which was constructed at the old ETP plant. 

Treated water is used for irrigation purposes having a total 28 acre. 

19. The housekeeping in the overall factory premises including the Boiler, ETP area is very 

poor, process effluent, sludge, molasses, lime, and other process chemicals are laying in 

the open space on the ground. 

20. Unit is constructed with only one RCC lagoon having capacity 4600 m3 in the factory 

premises for storage of treated effluent. 

21. Unit has a boiler having capacity of 125 TPH. Housekeeping is very poor in this area.  

22. Unit has installed piezometric well in the factory premises. 

23. Unit has not installed STP. However, domestic effluent is being treated through STP plant 

installed by city corporation. 

24. Unit has not constructed a leachate/or effluent collection system on the floor in the sugar 

processing area. 

25. The housekeeping is very poor in factory premises, ETP area, molasses storage tank area, 

spray pond area etc. 

 

4. RECOMMENDATIONS: 

(Shall specifically indicate compliance w.r.t. observations made in above sections-3 of 

observations along with additional recommendations if any) 

1. Unit has prepared an ETP adequacy report. However, recommendations of the adequacy 

report are not implemented. It is recommended that unit should prepared a time bound 

action plant for implementation of recommendation given into the adequacy report.  

2. Unit should install a suitable capacity of CPU for treatment of excess condensate.  

3. Unit shall install flow meters at respective places in the sugar processing unit to measure 

the quantity of fresh water used, quantity of effluent generated at point source in the 

sugar processing area and keep recording data into the logbooks. 



13 
 

4. Unit should improve housekeeping in the overall factory premises including the Boiler, 

ETP area.  

5. Unit should construct proper leachate/or effluent collection system on floor in the sugar 

processing area. 

6. Unit shall improve the performance of spray pond and corrective actions to from 

damage area of it and maintain the spray pond in a proper manner to reduce water losses 

from it.  

 

5. INSPECTION TEAM 

Sr. 

No. 

Name of inspecting 

officer 
Designation Organization Signature with Date 

1 Mr. Avinash Deshmukh 

Scientist, 

Dept. of Alcohol Tech. 

& Biofuels   

VSI, 

Pune  
14/04/2023 

2 Mr. Shivaraj Patil 

Technical Officer, 

Dept. of Alcohol Tech. 

& Biofuels   

VSI, 

Pune  
14/04/2023 

3 Mr. Amit  
AEE- Kurukshetra, 

Haryana State 

HSPCB, 

Kurukshetra 

Region 

Refer Annexure-XII 
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Photographs of ETP  

Flow meter at Old ETP inlet   Old ETP outlet flow meter  

  
ACF & MGF at ETP Aeration Tank at ETP  

  
Electricity Meter at ETP  Spray ponds  
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Flow meeter at ETP inlet OCMS at ETP outlet  

  
Effluent Collection Tank  Oil & grease trap  

  
Inspection Team  
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ANNEXURES: 

1 Daily manufacturing report (DMR)-Refer Annexure-V 

2 
Photocopy of data recorded on log books of fresh water abstraction and consumption. - 

Refer Annexure-IV 

3 
Recorded laboratory Analysis Report of ETP operational Parameters carried out by the 

factory- Refer Annexure-VII 

4 
ETP analysis report carried out as per sample taken during the visit. - Refer Annexure-

XII 

5 
ETP performance report, if analysis is carried out by external laboratory. - Refer 

Annexure-XII 

6 
OCEMS recorded data e.g., flow rate, pH, COD, BOD, TSS etc. sent on CPCB server 

during   the visit. - Refer Annexure-XII 

7 Spray pond over flow treatment process details- No 

8 Process details- material balance and flow diagram- Refer Annexure-VI 

9 ETP details with flow diagram. - Refer Annexure-VII 

10 Status of consents & authorization from CPCB/ SPCB- Refer Annexure-I, II  

11 NOC from CGWA- Refer Annexure-II 

12 Calibration Certificate of Flow meters and OCEMS- No 

13 Form No. 1- Refer Annexure-XII 

 

 

 













































































































































 

 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 
 
 
 

 

Report No. : CEFT| ENV|320 

  Format No. : 7.8  F-01 
  Party Reference 

No.  
: NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : ETP Inlet (Old/New) Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date : 17.02.2023 to 22.02.2023 Sample Quantity : 1 LTR 
Analysis Protocol :   As per IS:3025 and CPCB Guideline Sample ID No. : CEFT| ENV|2302170320 

Test Result 
Sr. 
No. 

Parameter Result Unit Test- Method 

1 pH (at 25 0C) 4.67 -- IS 3025 (Part-11) 

2 Total Suspended Solids 280 mg/L IS 3025 (Part-17) 

3 TDS 1065 mg/L IS 3025 (Part-16) 

4 BOD (at 27oC for 3 days) 460 mg/L IS 3025 (Part-44) 

5 Chemical Oxygen Demand 1450 mg/L IS 3025 (Part-58) 

6 Oil & Grease 24.6 mg/L IS 3025 (Part-39) 

7 Sulphate 360 mg/L IS 3025 (Part-24) 

8 Ammonium Nitrate 23.4 mg/L IS 3025 (Part-34) 

9 Surfactants (MBAS) 6.8 mg/L IS 3025 (Part-68) 

10 Ammonia 9.2 mg/L IS 3025 (Part-34) 

11 Phosphate 12.6 mg/L IS 3025 (Part-31) 

 

**End of the Report** 

HEMAN
T SINGH

Digitally signed 
by HEMANT 
SINGH 
Date: 2023.04.01 
12:40:42 +05'30'

mailto:info@ceftlab.com


 

 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 
 

Report No. : CEFT|ENV|321 
  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : Aeration Tank Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date :   17.02.2023 to 22.02.2023 Sampling Quantity : 1 LTR 
Analysis Protocol : As Per IS:3025 and CPCB Guideline LSRF/ Sample ID : CEFT|ENV|2302170321 

Test Result 
Sr. No. Parameter Result Test- Method 

1 pH 7.20 IS 3025 (Part-11) 

2 MLSS 
3812 

As per CPCB Guideline 

3 MLVSS 
1740 

As per CPCB Guideline 

 

**End of the Report** 

HEMAN
T SINGH

Digitally signed 
by HEMANT 
SINGH 
Date: 2023.04.01 
12:41:12 +05'30'

mailto:info@ceftlab.com


 

 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 

 

Report No. : CEFT| ENV|322 

  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : ETP Outlet (Old) Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date : 17.02.2023 to 21.02.2023 Sample Quantity : 1 LTR 
Analysis Protocol :   As per IS:3025 and CPCB Guideline Sample ID No. : CEFT| ENV|2302170322 

Test Result 
Sr. 
No. 

Parameter Result Unit Limit As Per CPCB Test- Method 

1 pH (at 25 0C) 7.10 -- 5.5-9.0 IS 3025 (Part-11) 

2 Total Suspended Solids 38 mg/L 100 IS 3025 (Part-17) 

3 TDS 775 mg/L 2100 IS 3025 (Part-16) 

4 BOD ( at 27oC for 3 days) 26 mg/L 30 IS 3025 (Part-44) 

5 Chemical Oxygen Demand 248 mg/L - IS 3025 (Part-58) 

6 Oil & Grease 2.4 mg/L 10 IS 3025 (Part-39) 

7 Sulphate 38.6 mg/L Not Specified IS 3025 (Part-24) 

8 Ammonium Nitrate 18.1 mg/L Not Specified IS 3025 (Part-34) 

9 Surfactants (MBAS) 1.8 mg/L Not Specified IS 3025 (Part-68) 

10 Ammonia 5.2 mg/L Not Specified IS 3025 (Part-34) 

11 Phosphate 6.2 mg/L Not Specified IS 3025 (Part-31) 

 

**End of the Report** 

HEMAN
T SINGH

Digitally signed 
by HEMANT 
SINGH 
Date: 2023.04.01 
12:41:37 +05'30'

mailto:info@ceftlab.com


 

 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 
 

Report No. : CEFT|ENV|323 
  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : ETP Aeration Tank (New) Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date :   17.02.2023 to 22.02.2023 Sampling Quantity : 1 LTR 
Analysis Protocol : As Per IS:3025 and CPCB Guideline LSRF/ Sample ID : CEFT|ENV|2302170323 

Test Result 
Sr. No. Parameter Result Test- Method 

1 pH 7.32 IS 3025 (Part-11) 

2 MLSS 
3400 

As per CPCB Guideline 

3 MLVSS 
1652 

As per CPCB Guideline 

 

**End of the Report** 

HEMAN
T SINGH

Digitally signed 
by HEMANT 
SINGH 
Date: 2023.04.01 
12:41:59 +05'30'

mailto:info@ceftlab.com


 

 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 

 

Report No. : CEFT| ENV|324 

  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : ETP Outlet (New) Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date : 17.02.2023 to 21.02.2023 Sample Quantity : 1 LTR 
Analysis Protocol :   As per IS:3025 and CPCB Guideline Sample ID No. : CEFT| ENV|2302170324 

Test Result 
Sr. 
No. 

Parameter Result Unit Limit As Per CPCB Test- Method 

1 pH (at 25 0C) 7.06 -- 5.5-9.0 IS 3025 (Part-11) 

2 Total Suspended Solids 40 mg/L 100 IS 3025 (Part-17) 

3 TDS 652 mg/L 2100 IS 3025 (Part-16) 

4 BOD (at 27oC for 3 days) 28 mg/L 30 IS 3025 (Part-44) 

5 Chemical Oxygen Demand 180 mg/L - IS 3025 (Part-58) 

6 Oil & Grease 2.1 mg/L 10 IS 3025 (Part-39) 

7 Sulphate 31.6 mg/L Not Specified IS 3025 (Part-24) 

8 Ammonium Nitrate 14.5 mg/L Not Specified IS 3025 (Part-34) 

9 Surfactants (MBAS) 2.9 mg/L Not Specified IS 3025 (Part-68) 

10 Ammonia 5.0 mg/L Not Specified IS 3025 (Part-34) 

11 Phosphate 4.9 mg/L Not Specified IS 3025 (Part-31) 

 

**End of the Report** 
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 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 

 

Report No. : CEFT| ENV|325 

  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : Treated Effluent Lagoon Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date : 17.02.2023 to 22.02.2023 Sample Quantity : 1 LTR 
Analysis Protocol :   As per IS:3025 and CPCB Guideline Sample ID No. : CEFT| ENV|2302170325 

Test Result 
Sr. 
No. 

Parameter Result Unit Test- Method 

1 pH (at 25 0C) 7.05 -- IS 3025 (Part-11) 

2 Total Suspended Solids 52 mg/L IS 3025 (Part-17) 

3 TDS 781 mg/L IS 3025 (Part-16) 

4 BOD (at 27oC for 3 days) 29 mg/L IS 3025 (Part-44) 

5 Chemical Oxygen Demand 245 mg/L IS 3025 (Part-58) 

6 Oil & Grease 4.3 mg/L IS 3025 (Part-39) 

7 Sulphate 41.8 mg/L IS 3025 (Part-24) 

8 Ammonium Nitrate 14.6 mg/L IS 3025 (Part-34) 

9 Surfactants (MBAS) 3.2 mg/L IS 3025 (Part-68) 

10 Ammonia 6.7 mg/L IS 3025 (Part-34) 

11 Phosphate 5.8 mg/L IS 3025 (Part-31) 

 

**End of the Report** 
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 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 

 

Report No. : CEFT| ENV|326 

  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

   Sampling Date : 16.02.2023 

Sample Description : Spray Pond Condensate Sampling Type : - 

Sample Given By : Party Preservation : Refrigerated 

Analysis Completion Date : 17.02.2023 to 21.02.2023 Sample Quantity : 1 LTR 
Analysis Protocol :   As per IS:3025 and CPCB Guideline Sample ID No. : CEFT| ENV|2302170326 

Test Result 
Sr. 
No. 

Parameter Result Unit Test- Method 

1 pH (at 25 0C) 8.44 -- IS 3025 (Part-11) 

2 Total Suspended Solids 142 mg/L IS 3025 (Part-17) 

3 TDS 1753 mg/L IS 3025 (Part-16) 

4 BOD (at 27oC for 3 days) 530 mg/L IS 3025 (Part-44) 

5 Chemical Oxygen Demand 1820 mg/L IS 3025 (Part-58) 

6 Oil & Grease 12.7 mg/L IS 3025 (Part-39) 

7 Sulphate 244 mg/L IS 3025 (Part-24) 

8 Ammonium Nitrate 13.6 mg/L IS 3025 (Part-34) 

9 Surfactants (MBAS) 5.2 mg/L IS 3025 (Part-68) 

10 Ammonia 68.4 mg/L IS 3025 (Part-34) 

11 Phosphate 9.8 mg/L IS 3025 (Part-31) 

 

**End of the Report** 
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 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 
Ltd., Ladwa road, Shahabad,  
Dist. Kurukshetra. (Haryana state) 
 

Report No. : CEFT| ENV|327 

  Format No. : 7.8  F-01 
  Party Reference No.  : NIL 

  Reporting Date : 23.02.2023 

  Receipt Date : 17.02.2023 

Sample Description : Borewell No.1 Sampling Date : 16.02.2023 

Sample Given By : Party  Sampling Type : - 

(Name & Designation) :  Preservation : Refrigerated 

Analysis Completion Date :   17.02.2023 to 22.02.2023 Sampling Quantity : 1 LTR 
Analysis Protocol : As Per IS:3025 and CPCB Guideline LSRF/ Sample ID : CEFT|ENV|2302170327 

Test Result 
Sr. 
No. 

Parameter Result Unit Limits of IS:10500-2018 Test- Method 

Requirement  
(Acceptable limit) 

Permissible Limit in 
the Absence of 

Alternate Source 
1 Colour BDL CPU 5 15 IS 3025 (Part-4) 

2 pH (at 25 0C) 7.86 -- 6.5-8.5  IS 3025 (Part-11) 

3 TDS 442 mg/L 500 2000 IS 3025 (Part-16) 

4 Alkalinity as CaCO3, (Max.) 435 mg/l 200 600 IS: 3025 (Part-23) 

5 Chloride as Cl, (Max.) 44.98 mg/l 250 1000 IS: 3025 (Part-32) 

6 Fluoride as F, (Max.) ND mg/l 1 1.5 IS 3025 (Part-60) 

7 Total Hardness as CaCO3 , (Max) 315 mg/l 200 600 IS: 3025 (Part-21) 

8 Nitrate as NO3, (Max.) 31.4 mg/l 45 No Relaxation IS 3025 (Part-34)  

9 Sulphate as SO4,(Max.) 62.8 mg/l 200 400 IS: 3025 (Part-24) 

10 Chromium as Cr, (Max.) 0.01 mg/l 0.05 No Relaxation IS 3025 (Part-52) 

11 Cadmium as Cd, (Max.) ND mg/l 0.003 No Relaxation IS 3025 (Part-41) 

12 Iron as Fe, (Max.) 0.3 mg/l 1.0 No Relaxation IS 3025 (Part-53) 

13 Mercury as Hg, (Max.) ND mg/l 0.001 No Relaxation IS: 3025 (Part-48) 

14 Nickel as Ni, (Max.) ND mg/l 0.02 No Relaxation IS: 3025 (Part-54) 

15 Zinc as Zn, (Max.) ND mg/l 5 15 IS 3025 (Part-49) 

16 Copper as Cu, (Max.) ND mg/l 0.05 1.5 IS 3025 (Part-42) 

17 Lead as Pb, (Max.) ND mg/l 0.01 No Relaxation IS: 3025 (Part-47) 

18 Arsenic as As, (Max.) ND mg/l 0.01 No Relaxation IS: 3025 (Part-2) 

19 Manganese as Mn, (Max.) ND mg/l 0.1 0.3 IS: 3025 (Part-59) 
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 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 
            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 
            3. Any Discrepancy found in the test report may be communicated within seven days. 
            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 
           5. The Court Jurisdiction will be Delhi. 
           6. Customer complaint register is available at the laboratory. 
 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 
Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  
NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

20 Selenium as Se, (Max.) ND mg/l 0.01 No Relaxation APHA 23rdEdition 

21 Antimony as Sb ND mg/l Not Specified APHA 23rdEdition 

22 Cobalt  ND mg/l Not Specified APHA 23rdEdition 

23 Vanadium ND mg/l Not Specified APHA 23rdEdition 

24 Chemical Oxygen Demand BDL mg/l Not Specified IS: 3025 (Part-58) 

 

**End of the Report** 
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 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 

            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 

            3. Any Discrepancy found in the test report may be communicated within seven days. 

            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 

           5. The Court Jurisdiction will be Delhi. 

           6. Customer complaint register is available at the laboratory. 

 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 

Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  

NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

Party Name : M/s The Shahabad Coop Sugar Mills 

Ltd., Ladwa road, Shahabad,  

Dist. Kurukshetra. (Haryana state) 

 

Report No. : CEFT| ENV|328 

  Format No. : 7.8  F-01 

  Party Reference No.  : NIL 

  Reporting Date :   23.02.2023 

  Receipt Date : 17.02.2023 

Sample Description : Borewell No.2 Sampling Date : 16.02.2023 

Sample Given By : Party  Sampling Type : - 

(Name & Designation) :  Preservation : Refrigerated 

Analysis Completion Date :   17.02.2023 to 22.02.2023 Sampling Quantity : 1 LTR 

Analysis Protocol : As Per IS:3025 and CPCB Guideline LSRF/ Sample ID : CEFT|ENV|2302170328 

Test Result 

Sr. 

No. 

Parameter Result Unit Limits of IS:10500-2018 Test- Method 

Requirement  

(Acceptable limit) 

Permissible Limit in 

the Absence of 

Alternate Source 

1 Colour BDL CPU 5 15 IS 3025 (Part-4) 

2 pH (at 25 0C) 7.70 -- 6.5-8.5  IS 3025 (Part-11) 

3 TDS 418 mg/L 500 2000 IS 3025 (Part-16) 

4 Alkalinity as CaCO3, (Max.) 430 mg/l 200 600 IS: 3025 (Part-23) 

5 Chloride as Cl, (Max.) 49.98 mg/l 250 1000 IS: 3025 (Part-32) 

6 Fluoride as F, (Max.) ND mg/l 1 1.5 IS 3025 (Part-60) 

7 Total Hardness as CaCO3 , (Max) 320 mg/l 200 600 IS: 3025 (Part-21) 

8 Nitrate as NO3, (Max.) 24.2 mg/l 45 No Relaxation IS 3025 (Part-34)  

9 Sulphate as SO4,(Max.) 58.1 mg/l 200 400 IS: 3025 (Part-24) 

10 Chromium as Cr, (Max.) 0.02 mg/l 0.05 No Relaxation IS 3025 (Part-52) 

11 Cadmium as Cd, (Max.) ND mg/l 0.003 No Relaxation IS 3025 (Part-41) 

12 Iron as Fe, (Max.) 0.4 mg/l 1.0 No Relaxation IS 3025 (Part-53) 

13 Mercury as Hg, (Max.) ND mg/l 0.001 No Relaxation IS: 3025 (Part-48) 

14 Nickel as Ni, (Max.) ND mg/l 0.02 No Relaxation IS: 3025 (Part-54) 

15 Zinc as Zn, (Max.) ND mg/l 5 15 IS 3025 (Part-49) 

16 Copper as Cu, (Max.) ND mg/l 0.05 1.5 IS 3025 (Part-42) 

17 Lead as Pb, (Max.) ND mg/l 0.01 No Relaxation IS: 3025 (Part-47) 

18 Arsenic as As, (Max.) ND mg/l 0.01 No Relaxation IS: 3025 (Part-2) 

19 Manganese as Mn, (Max.) ND mg/l 0.1 0.3 IS: 3025 (Part-59) 
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 Test Report 

 

Note : 1. The test results are related to the sample/ tested as identified. 

            2. The sample will be discarded after retention time of 7 days unless otherwise specified. 

            3. Any Discrepancy found in the test report may be communicated within seven days. 

            4. This report shall not be reproduced, cannot be used as evidence in the court of law and should be used in any 

advertising media without written permission of CEO, CEFT Pvt. Ltd. 

           5. The Court Jurisdiction will be Delhi. 

           6. Customer complaint register is available at the laboratory. 

 

Regd. Address – Bldg. No. 17, 1st Floor, DLF Industrial Area, Moti Nagar, New Delhi – 110015 Ph.: - 011-45012722 

Email: info@ceftlab.com, Website : www.ceftlab.com 

 
 
 

Centre for Environment and Food Technology Pvt. Ltd. 
An ISO 9001; 2015, ISO 45001; 2018 (OHSAS); ISO/IEC 17025; 2017  

NABL & IQAS Accredited, FSSAI and MoEF Recognized Testing Lab 

Authorized Signatory 

20 Selenium as Se, (Max.) ND mg/l 0.01 No Relaxation APHA 23rdEdition 

21 Antimony as Sb ND mg/l Not Specified APHA 23rdEdition 

22 Cobalt  ND mg/l Not Specified APHA 23rdEdition 

23 Vanadium ND mg/l Not Specified APHA 23rdEdition 

24 Chemical Oxygen Demand BDL mg/l Not Specified IS: 3025 (Part-58) 

 

**End of the Report** 
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No. DMC-2023/ 8217 

REVENUE AND DISASTER MANAGEMENT DEPARTMENT 

To 

GOVERNMENT OF HARYANA 

Due to excessive rainfall in Himachal Pradesh. Uttarakhand, Punjab and Haryana States 
from 8" July, 2023 till 12" July, 2023, almost all rivers in Haryana namely Yamuna, 
Markanda, Tangari, Ghaggar, Sarswati, Pathrala and Somb including rivulets like Sadhura ki 
Nadi, Chutang, Dohan, Sirsa Nadi, Jhajjra, Kaushalya etc., all drains and Satluj Yamuna Link 
(SYL) Canal and Hansi Butana Link Canal have remained in full spate. There were breaches 
and overflow at many places leading to flooding of fields, roads and habitations causing loss of 
lives and damage to properties that necessitated immediate rescue and still ongoing relief and 

recovery efforts. 

ORDER 

Accordingly, the areas as per enclosed list in twelve (12) districts namely Ambala, 
Fatehabad, Faridabad, Kurukshetra, Kaithal, Karnal, Panchkula, Panipat, Palwal, Sonipat, Sirsa 
and Yamunanagar are declared as flood affected in the State. 

Copy to 

Rajesh Khullar 

1. All the Administrative Secretaries in the State: 

dated 19h July 2023 

Financial Commissioner Revenue and Additional Chief Secretary to 
Government of Haryana, Revenue and Disaster Management Department 

2. Divisional Commissioners Ambala, Hisar, Rohtak, Karnal and Faridabad: 

2. PS to PSCM 

3. Deputy Commissioners namely Ambala, Fatehabad, Faridabad, Kurukshetra, Kaithal. 
Karnal, Panchkula, Panipat, Palwal, Sonipat, Sirsa and Yamunanagar; 4. Director General, Information, Public Relations, Languages and Culture Department. 

1. PS to Chief Secretary to Government of Haryana 

(Rajeev Malhotra) 
Under Secretary to Government of Haryana, 

Revenue and Disaster Management Department 

Annexure-R/8




















































